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“ The proceedings of a committee are treated as confidential and it is not
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conclusion arrived at finally ‘or tentatively, before the report is presented to the
: House (page 839, ™ Edition)
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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
| . Eight_eenth‘ Séssion
BULLETIN=-PART I
f Brief Record of Proceedings )
Tuesday, February 4, 2020
7 . No.205 .
The Assembly met at 5.00 a.m.. with Mr. Spéaker in the Chair.
Quéstion.s: | | . -
Four questions in the list of questions posted for the daf were answered orally.
Adjournment ‘motior; . ' '

After hearing the Chief Minister the Speaker withheld consent to the moving

*- of an adjournment motion given notice of by Dr. M. K. Muneer and three other

¢ Meﬁ:bei's-re,garding the serious situation reported to have arisen consequent to the

-~ detention of two students hailing from Kozhikode, who were booked under
~U.A.PA. for their alleged link with Maoists.

(In protest against the attitude of the Government in the matter the members
belonging to the Opposition staged a walkout.) '

Cailing Attention:

(1) Shri T. V. Rajesh called the attention of the Chief Minister to the
appreheénsion created among the people in coastal areas consequent
to the move to collect data regarding the buildings within the 100
metre periphery of high tide line in the State, The Chief Minister
made a statement thereto. - '
(2)  Shri Manjalamkuzhi Ali called the attention of the Minister for Local
~ Self Governmetits to the. necessity to conduct the forthcoming
election to Local Self Government Institutions in the State using
ballot paper- instead' of Electronic Voting Machines. The Minister
made a statement thereto. -

KNPP.155/2020. ()
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Matters raised by members under Rule 304

The Members raised the following matters under Rule 304:
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The Ministers concerned made statements on the respecuve subjects

Ruling by the Speaker regardmg the Point of Order raised by Shri.M.Ummer on
~.3-2-2020 as per rule 303:
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' “ The proceedings of a committee are treated as confidential and it is not
permissible for a member of a committee or anyone who has access to those
- proceedings to comimunicate, directly or -indirectly, to the press or any other
persons any information regarding ‘the proceedings, including the 'repon Or any
conclusion arrived at finally or tentativeiy, before the report is presented to the
House.” (page 839, 7 Edition)
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Discussion on the Motion of thanks to the Governor's address resumed. The
following Members took part in the discussion.

- Shri James Mathew
Shri V T. Balral:_r;
- Shri R. Ramachandran
Shri P. K. Abdu Rabb -
Shri K. Ansalan
"Shri P. J. Joseph
Shei K. . Maxy
Shri Anoop Jacob
‘Shri C. K. Nanu
‘Shri Mani C.- Kappan
Shri Karat Razak
_Shri Anwar Sadath
Smt. U. Prathibha
Shri M. Rajagopalan .
Shri N. Samsudheen
- Shri C. Krishnan D e
Shri Muhammed Muhassin P-
Shri V. K. Prasanth



Shri T. V. Ibrahim .
Shri 5. Rajendran
Shri P. T. Thomas
_Shri V. Joy
(The discussion was incouclusive)r

The House adjowned at 4.02 p m. to meet again at 9.00 a. m. on Wednesday,
February 5, 2020,

- S. V. UNNIKRISHNAN NAIR,
' ' Secretary. l



